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Date of Order

Orders
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‘no orders as to costs

. Member (Adm )

None present on behalf of applicant.
Mr.H,.N.Calla, counsel for respondents.

Mr.Calla .submists that the applicant

. has joined at his new place of ppsting.

Without prejudice to the submissions made
by the applicant -in his petition, we wauld
not like to dlsturb the order of transfer
as more than 3 years have bééh passed. With

" this observation the 0.A. is dlSmlssed with

| AﬂWM/j -

(D L. Mehta) .
Vice Chalrman.
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